Cause List for Mediation Centre

Date : 29/01/2026

Mediator : Ms. Anshu Aggarwal, Advocate
Case No.:  448/24 Caseld: 2601M00135 Referring Judge : Sh. Gopal Singh Chauhan, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
REEMA KUMARI Vs. SHASHI KANT SINGH

Total Days spent : 20
Case No.: 185/25 Caseld: 2601M00401 Referring Judge : Ms. Disha Langan, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
LAXMI Vs. VINOD

Total Days spent : 13
Case No.:  5481/24 Caseld: 2601M00146 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S VINTAGE CREDIT & LEASING PVT LTD Vs. MUKESH KUMAR

Total Days spent : 20
Case No.:  280/24 Caseld: 2601M00419 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:30:00 PM
RITU JHA Vs. ROSHAN JHA

Total Days spent : 13
Case No.:  20/22 Caseld: 2601M00124 Referring Judge : Sh. Anil Chandhel, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 11:30:00 PM
PUSHPA Vs. SHANTI

Total Days spent : 20
Case No.: 20/2025 Caseld: 2601M00663 Referring Judge : Ms. Ruchika Singla, DHJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 11:30:00 PM
RINKU GAUTAM Vs. MOHAN SINGH

Total Days spent : 6
Total: 6
Mediator : Ms. Babita Chaudhary, Advocate
Case No.: 1710/24 Caseld: 2601M00609 Referring Judge : Sh. Kautuk, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
RAJINDER KAUR Vs. PAWANJEET SINGH

Total Days spent : 7
Total : 1
Mediator : Ms. Jagdeep Kaur, Advocate

Page No.: 23



Cause List for Mediation Centre

Date : 29/01/2026

Case No.: 9594/23 Caseld: 2510M13645 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
SHRIRAM FINANCE LTD Vs. DHARMENDER

Total Days spent : 106
Case No.: 1073/23 Caseld: 2512M15691 Referring Judge : Sh. Arvind Bansal, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 11:30:00 PM
SARABJIT SINGH Vs. BSES RPL

Total Days spent : 43
Total : 2
Mediator : Ms. Karuna Bala, Advocate
Case No.:  551/25 Caseld: 2601M00658 Referring Judge : Ms. Neelofer Abida Perveen, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:30:00 AM
M/S GAMBIT LEASING & FINANCE PVT LTD Vs. RAJU HINDUJA & ORS

Total Days spent : 6
Case No.: 105/25 Case ld: 2601M00342 Referring Judge : Ms. Tyagita Singh, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 12:00:00 PM
PRIYA Vs. SUMIT SINGH

Total Days spent : 13
Case No.: 38/24 Caseld: 2601M00148 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 12:00:00 PM
SHALU SEHGAL Vs. ROHIT SEHGAL

Total Days spent : 20
Case No.: 309/18 Caseld: 2601M00123 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 12:00:00 PM
STATE Vs. ROHIT SEHGAL

Total Days spent : 20
Case No.: 67/18 Caseld: 2601M00143 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 PM
SHALU SEHGAL Vs. ROHIT SEHGAL

Total Days spent : 20
Case No.:  109/20 Caseld: 2601M00147 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 12:00:00 PM
SHALU SEHGAL Vs. ROHIT SEHGAL

Total Days spent : 20
Total :
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Mediator : Ms. Neeru Garg, Advocate
Case No.: 573/25 Caseld: 2601M00411 Referring Judge : Ms. Divyashree Raina, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 AM
RAM BACHAI Vs. BIMLESH SINGH

Total Days spent : 13
Case No.: 276/24 Caseld: 2601M00416 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 2:00:00 PM
SEEMA SHARMA Vs. PRAVEEN SHARMA

Total Days spent : 13
Case No.: 373/18 Caseld: 2601M00719 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
NEELAM Vs. DINESH NISHAD

Total Days spent : 6
Case No.: 18887/16 Caseld: 2511M14510 Referring Judge : Sh. Anil Antil, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:30:00 PM
ASLAM Vs. MASOOD PARACHA

Total Days spent : 76
Total : 4
Mediator : Ms. Preeti Aggarwal Gupta, DHJS
Case No.:  302/21 Caseld: 2510M13704 Referring Judge : Sh. Manoj Kumar Sharma, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
ANMOL ARORA Vs. RABINDER NATH ANAND

Total Days spent : 104
Case No.:  794/24 Caseld: 2601M00669 Referring Judge : Sh. Ashutosh Kumar, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
RADIANCE ENTERPRISE Vs. XIMI VOGUE TRADING LLP

Total Days spent : 6
Case No.: 867/25 Caseld: 2601M00661 Referring Judge : Sh. Rajesh Kumar Goel, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
M/S GWALEC ELECTRICALS PVT LTD Vs. M/S MONA GENERATOR SERVICES PVT LTD

Total Days spent : 6

Case No.: 178/23 Caseld: 2510M14010 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
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Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 2:30:00 PM
BHAWAN CHOUDHARY Vs. ASHOK KUMAR

Total Days spent : 90
Case No.:  476/21 Caseld: 2510M14008 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 2:30:00 PM
BHAWNA CHOUDHARY Vs. ASHOK KUMAR

Total Days spent : 90
Case No.: 34/23 Caseld: 2510M14007 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:30:00 PM
ASHOK KUMAR @ ANKIT BAGHEL Vs. BHAWNA CHAUDHARY

Total Days spent : 90
Total: 6
Mediator : Ms. Rajni Malhan, Advocate
Case No.: 547/25 Case ld: 2601M00405 Referring Judge : Sh. Vijay Kumar Dahiya, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 12:00:00 AM
SUPREET SETHI Vs. PRATEEK SETHI

Total Days spent : 13
Case No.:  7983/23 Caseld: 2512M15520 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 AM
GAURAV BANSAL Vs. RAJEEV KUMAR

Total Days spent : 48
Case No.: 14010/24 Caseld: 2601M00212 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
TOP MOTO COMPONENT PVT LTD Vs. DIPAK KUMAR VERMA

Total Days spent : 20
Case No.: 559/23 Caseld: 2512M15298 Referring Judge : Sh. Vinod Kumar Meena, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
HARPREET KAUR Vs. RANI

Total Days spent : 55
Case No.:  1277/23 Caseld: 2512M15348 Referring Judge : Ms. Divyashree Raina, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 2:00:00 PM
STATE Vs. SUMIT GANGWAR

Total Days spent : 55
Case No.: 82/23 Caseld: 2512M15346 Referring Judge : Ms. Divyashree Raina, DJS
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Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
LATA Vs. SUMIT GANGWAR

Total Days spent : 55
Case No.: 2861/21 Caseld: 2601M00344 Referring Judge : Ms. Hala Quamar, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
MOHD MOHSIN Vs. TPDDL

Total Days spent : 13
Case No.: 906/22 Case ld: 2601M00724 Referring Judge : Ms. Ishita Bhardwaj, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
ALISUN BUNIYADI & ANR Vs. SHAHIDA ANSARI & ORS

Total Days spent : 6
Case No.: 820/24 Caseld: 2601M00140 Referring Judge : Sh. Loveleen, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:00:00 PM
ASHU Vs. SONIA

Total Days spent : 20
Case No.:  11587/24 Caseld: 2601M00654 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
KARTIK ADHIKARI Vs. RAJ NARAYNA PAL

Total Days spent : 6
Case No.:  723/19 Caseld: 2601M00667 Referring Judge : Sh. Lalit Kumar, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 3:00:00 PM
LEENA Vs. SHIVANGI

Total Days spent : 6
Total : 11
Mediator : Ms. Sunita Jain, Advocate
Case No.:  3031/24 Caseld: 2511M14609 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. HARVINDER KAUR

Total Days spent : 76
Case No.: 1015/25 Caseld: 2512M15827 Referring Judge : Ms. Neelofer Abida Perveen, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:00:00 PM
LEVI STRAUSS & CO Vs. AJAY KUMAR

Total Days spent : 41
Case No.:  1347/22 Caseld: 2510M14078 Referring Judge : Ms. Shubhamjot Kaur, DJS
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Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
MANJU GUPTA Vs. DEEPAK KUMAR

Total Days spent : 90
Case No.:  317/17 Caseld: 2601M00351 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 12:30:00 PM
STATE Vs. VICKY & ORS

Total Days spent : 13
Case No.: 111/25 Caseld: 2512M15335 Referring Judge : Ms. Shruti Sharma-Il, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
NIMMI VIRDI Vs. JATINDER SINGH

Total Days spent : 55
Case No.: 213/25 Caseld: 2512M15296 Referring Judge : Sh. Rakesh Kumar Sharma, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:15:00 PM
ROHIT GUPTA Vs. TPDDL

Total Days spent : 55
Case No.: 1078/18 Caseld: 2512M15841 Referring Judge : Sh. Devanshu Sajlan, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:30:00 PM
ABDUL WADOOD Vs. SAMEENA BEGUM

Total Days spent : 41
Case No.: 1181/20 Caseld: 2601M00128 Referring Judge : Sh. Gaurav Ujjwal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
M/S DUROPLY INDUSTRIES LTD Vs. RISHI NAYYER

Total Days spent : 20
Case No.: 1259/25 Caseld: 2512M15318 Referring Judge : Sh. Arun Sukhija, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:30:00 PM
ARVIND KUMAR Vs. KHUSHBU

Total Days spent : 55
Case No.: 1179/25 Caseld: 2601M00403 Referring Judge : Ms. Neelofer Abida Perveen, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 3:30:00 PM
M/S CAXTON PRESS PVT LTD Vs. ARUN KHTTAR

Total Days spent : 13

Total : 10

Mediator : Ms. Sushma Tyagi, Advocate

Case No.: 2997/19 Caseld: 2512M15844 Referring Judge : Sh. Navdeep Gupta, DJS
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Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
M/S SUMITOMO CHEMICALS INDIA PVT LTD Vs. M/S DADA TRADERS

Total Days spent : 41
Case No.: 416/25 Caseld: 2601M00354 Referring Judge : Ms. Manya, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:30:00 PM
RANJANA Vs. DHARAMVEER

Total Days spent : 13
Case No.: 1134/25 Caseld: 2512M15337 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL Hearing Time : 2:30:00 PM
RAKESH KUMAR YADAV Vs. POONAM KUMARI

Total Days spent : 55
Case No.: 688/24 Caseld: 2601M00361 Referring Judge : Ms. Disha Langan, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 3:00:00 PM
PALAK GAKHER Vs. SAHIL MAGGO

Total Days spent : 13
Total : 4
Mediator : Not Assigned, NIL
Case No.: 12093/19 Caseld: 2601M00915 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 AM
SREE GOKULAM CHIT & FINANCE CO PVT LTD Vs. NAFIS AHMED

Total Days spent : -1
Case No.: 1080/19 Caseld: 2601M00917 Referring Judge : Ms. Goma Dabas Gupta, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 AM
BINDU DHANWAL Vs. M/S KASMAC PC SUPPORT LLP

Total Days spent : -1
Case No.:  1485/25 Caseld: 2601M00932 Referring Judge : Ms. Neha Pandey, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 AM
GULFAM BEG Vs. ASLAM

Total Days spent : -1
Case No.:  12091/19 Caseld: 2601M00914 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 AM
SREE GOKULAM CHIT & FINANCE CO PVT LTD Vs. HANIF AHMAD

Total Days spent :

-1

Case No.:  12092/19 Caseld: 2601MO00913 Referring Judge : Sh. Arjun Kirar, DJS
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Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 AM

SREE GOKULAM CHIT & FINANCE CO PVT LTD Vs. ARSHI KHANAM
Total Days spent :

Case No.: 293/25 Caseld: 2601M00911 Referring Judge : Ms. Ishita Bhardwaj, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 AM
JAINA PROPERTIES PVT LTD Vs. B K RAI

Total Days spent :

-1

Case No.: 6541/18 Caseld: 2601M00933 Referring Judge : Sh. Tarun Yogesh, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 12:00:00 AM
SAMAR SULTAN Vs. HAJI SIRAJ AHMED

Total Days spent :

-1

Case No.: 1201/25 Caseld: 2601M00912 Referring Judge : Ms. Ishita Bhardwaj, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 AM
SHANKAR LAL Vs. AYE FINANCE PVT LTD

Total Days spent :

-1

Case No.:  986/24 Caseld: 2601M00916 Referring Judge : Ms. Hala Quamar, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 AM
HAJRA BEGUM Vs. TPDDL ENFORCEMENT ASSESSMENT CELL

Total Days spent :

Case No.: 540914/16 Caseld: 2601M00921 Referring Judge : Sh. Arvind Tomar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 AM
M/S S E INVESTMENTS LTD Vs. BADRI NARAYAN DUDIYA

Total Days spent :

-1

Case No.:  24/2026 Caseld: 2601M00922 Referring Judge : Ms. Ruchika Singla, DHJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 12:30:00 AM
RAKESH GIRI Vs. MAYANAK AGGARWAL

Total Days spent :

-1

Case No.:  290/24 Caseld: 2601M00919 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 AM
POOJA Vs. SATPAL BHATI

Total Days spent :

-1

Case No.:  403/19 Caseld: 2601M00910 Referring Judge : Sh. Raghubir Singh, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 10:00:00 AM
INNOVATE DERMA CARE Vs. VARDHMAN SKIN CARE PVT LTD

Total Days spent :
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Case No.: 1701/25 Caseld: 2601M00931 Referring Judge : Ms. Neha Pandey, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 11:00:00 AM
RANJEET KAUR Vs. HARJINDER KUMAR KHATTER

Total Days spent :

-1

Case No.:  240/23 Case ld: 2601M00947 Referring Judge : Ms. Neetu Sharma, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:00:00 PM
STATE Vs. GAURAV

Total Days spent :

-1

Case No.: 7421/23 Caseld: 2601M00946 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S GARG JEWELLERY Vs. GAURAV

Total Days spent :

Case No.:  493/25 Caseld: 2601M00945 Referring Judge : Sh. Neeraj Sharma, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
MOHD ANAS Vs. ADIBA

Total Days spent :

-1

Case No.: 1160/25 Caseld: 2601M00944 Referring Judge : Ms. Neha Pandey, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:00:00 PM
RANJEET SINGH Vs. HARVINDER SINGH SANDHU

Total Days spent :

-1

Case No.:  409/25 Caseld: 2601M00943 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 2:00:00 PM
STATE Vs. NITIN GOYAL

Total Days spent :

-1

Case No.: 753/23 Case ld: 2601M00942 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
JASPREET KAUR Vs. HARJIT SINGH

Total Days spent :

Case No.: 241/24 Caseld: 2601M00920 Referring Judge : Ms. Anamika, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
SARITA Vs. RANJIT SINGH

Total Days spent :

-1

Case No.: 59/24 Caseld: 2601M00940 Referring Judge : Ms. Preeti Aggarwal Gupta, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
MOHAN MEAKIN LTD Vs. GOLENLINE DEVELOPERS PVT LTD

Total Days spent :
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Case No.:  3424/23 Caseld: 2601M00953 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S GAUTAM HEALTHCARE Vs. SWETA

Total Days spent :

Case No.: 57/26 Caseld: 2601M00959 Referring Judge : Sh. Devendra Kumar Sharma, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
TATA CAPITAL LTD Vs. NAVEEN KUMAR

Total Days spent :

Case No.:  3242/22 Caseld: 2601M00958 Referring Judge : Ms. Anshul Singhal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S WINSTROL PETRO CHEMICALS PVT LTD Vs. SANJAY TYAGI

Total Days spent :

-1

Case No.: 2022/25 Case ld: 2601M00957 Referring Judge : Ms. Anshul Singhal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
ROSHINI Vs. BALAJI PROPERTIES & BUILDERS

Total Days spent :

-1

Case No.: 1798/25 Caseld: 2601M00956 Referring Judge : Sh. Vivek Kumar Aggarwal, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
USHA DEVI Vs. RAJINDER KUMAR WADHWA

Total Days spent :

-1

Case No.:  1945/22 Caseld: 2601M00955 Referring Judge : Sh. Sahil Gupta, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:00:00 PM
NARAYN DASS Vs. RAJ KUMAR

Total Days spent :

Case No.:  4825/22 Caseld: 2601M00950 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S RC ENERGY METERING PVT LTD Vs. UMESH KUMAR CHOURASIA

Total Days spent :

-1

Case No.: 1258/25 Case ld: 2601M00954 Referring Judge : Sh. Sahil Gupta, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
RAKESH KUMAR GUPTA Vs. KUKOO

Total Days spent :

-1

Case No.: 9136/25 Case ld: 2601M00948 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
KRITENDRA SHARMA Vs. RAJENDRA KUMAR SHARMA
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Total Days spent :

-1

Case No.: 78253/16 Caseld: 2601M00952 Referring Judge : Ms. Divya Gupta, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:00:00 PM
SUDESH MONGA Vs. SURENDER KAUR

Total Days spent : -1
Case No.: 80882/16 Caseld: 2601M00951 Referring Judge : Ms. Divya Gupta, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:00:00 PM
MANEEL BANSIWAL Vs. CHANDER PRAKASH

Total Days spent : -1
Case No.: 231/25 Caseld: 2601M00941 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
SUNNY SINGH Vs. NITIN GOYAL

Total Days spent : -1
Case No.:  402/23 Caseld: 2601M00949 Referring Judge : Sh. Neeraj Sharma, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
PRADEEP YADAV Vs. RAKESH SRIVASTAV

Total Days spent : -1
Case No.: 25/26 Caseld: 2601M00936 Referring Judge : Sh. Rajesh Kumar Goel, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
SHRI SALASAR STEEL HOUSE Vs. M/S FORTUNE METACAST

Total Days spent : -1
Case No.: 667/25 Caseld: 2601M00937 Referring Judge : Sh. Rajesh Kumar Goel, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
MOHD ASAD SIDDIQUI Vs. PANKAJ JAIN

Total Days spent : -1
Case No.: 1795/22 Caseld: 2601M00927 Referring Judge : Ms. Ishita Bhardwaj, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
MUKESH KUMAR Vs. SARIKA

Total Days spent : -1
Case No.:  759/17 Caseld: 2601M00926 Referring Judge : Ms. Ishita Bhardwaj, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:00:00 PM
MUKESH KUMAR Vs. SARIKA

Total Days spent : -1
Case No.:  3724/22 Caseld: 2601M00935 Referring Judge : Ms. Komal Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
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VINOD KUMAR PATHAK Vs. MONIKA @ BABLI

Total Days spent : -1
Case No.: 948/25 Caseld: 2601M00934 Referring Judge : Sh. Mukesh Kumar Gupta, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
VIPIN JAIN Vs. M/S SURENDER KUMAR VINOD KUMAR

Total Days spent : -1
Case No.: 1181/18 Caseld: 2601M00930 Referring Judge : Ms. Goma Dabas Gupta, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
RAJINDER KAUR Vs. POONAM ANAND

Total Days spent : -1
Case No.: 374/25 Caseld: 2601M00928 Referring Judge : Sh. Rajesh Kumar Goel, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
SHRIYAI ENTERPRISES Vs. DMIA NYATILLP

Total Days spent : -1
Case No.:  3448/21 Caseld: 2601M00960 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
SANTOKH SINGH Vs. SURJIT SINGH

Total Days spent : -1
Case No.:  688/22 Caseld: 2601M00923 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
GULBASA Vs. AZAD

Total Days spent : -1
Case No.: 374/25 Caseld: 2601M00939 Referring Judge : Ms. Preeti Aggarwal Gupta, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
FOODPEDIA PVT LTD Vs. SUKIYO INTERNATIONAL PVT LTD

Total Days spent : -1
Case No.: 787/25 Case ld: 2601M00929 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
GEETA Vs. ANIL MANJHI

Total Days spent : -1
Case No.: 84/24 Caseld: 2601M00938 Referring Judge : Ms. Preeti Aggarwal Gupta, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
MOHAN MEAKIN LTD Vs. ALVIRA RELATY SERVICES PVT LTD

Total Days spent : -1
Case No.: 271/25 Caseld: 2601M00924 Referring Judge : Sh. Mukesh Kumar Il, DHJS
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Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 2:00:00 PM
VIJAY Vs. KANHAIYA YADAV

Total Days spent : -1
Case No.: 1206/25 Caseld: 2601M00925 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
SHILPA Vs. RITESH GUPTA

Total Days spent : -1
Total : 50
Mediator : Sh. Ashok Mittal, Advocate
Case No.: 1775/23 Caseld: 2601M00650 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 AM
VINTAGE CREDIT & LEASING PVT LTD Vs. RAFAT ULLA HASHMI

Total Days spent : 6
Case No.: 2565/25 Caseld: 2601M00645 Referring Judge : Ms. Hala Quamar, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 AM
M/S GURUSHARAN CHIT FUND PVT LTD Vs. GUNAJAN GUPTA & ORS

Total Days spent : 6
Case No.:  4467/21 Caseld: 2512M15888 Referring Judge : Ms. Surbhi Gupta Anand, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
ARTI Vs. MOHD HASEEN

Total Days spent : 41
Case No.:  1599/24 Caseld: 2512M15889 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. RAMU GUPTA

Total Days spent : 41
Case No.: 164/25 Caseld: 2512M15344 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
SHRIRAM FINANCE LTD Vs. JOGINDER

Total Days spent : 55
Case No.:  178/25 Caseld: 2510M13377 Referring Judge : Sh. Naresh Kumar Laka, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 2:00:00 PM
SURESH CHAND Vs. RAGHBIR SINGH

Total Days spent : 111

Case No.: 535893/16 Caseld: 2601M00138 Referring Judge : Sh. Kartik Taparia, DJS
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Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:30:00 PM
ABDUL QADIR Vs. MOHD HANIF

Total Days spent : 20
Case No.:  424/24 Caseld: 2601M00408 Referring Judge : Sh. Mukesh Kumar Il, DHJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 3:00:00 PM
RAM KHILADI Vs. ISRAIL KHAN

Total Days spent : 13
Total: 8
Mediator : Sh. Dinesh Rohilla, Advocate
Case No.: 166/23 Case ld: 2509M12380 Referring Judge : Sh. Raj Kumar Singh, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
STATE Vs. FARHAN AHMAD

Total Days spent : 138
Case No.: 11622/16 Caseld: 2510M13725 Referring Judge : Sh. Naveen Gupta, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
DHANPATI Vs. SANJAY KANOJIA

Total Days spent : 104
Case No.:  7469/23 Caseld: 2511M14518 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
M/S INDUSTRIAL TRADE CENTER Vs. M/S ARS ENTERPRISES

Total Days spent : 76
Case No.: 1566/25 Caseld: 2601M00150 Referring Judge : Sh. Kautuk, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 PM
SARAOGI SUPER SALES PVT LTD Vs. KAMAL KUMAR

Total Days spent : 20
Case No.: 2226/25 Caseld: 2512M15521 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
POOJA Vs. ROHIT

Total Days spent : 48
Case No.:  888/25 Caseld: 2601M00139 Referring Judge : Sh. Anil Kumar Sisodia, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:30:00 PM
M/S LEVI STRAUSS & COMPANY Vs. DEEPAK DAS

Total Days spent : 20

Case No.:  446/24 Caseld: 2512M15846 Referring Judge : Ms. Richa Sharma, DJS
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Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
M/S OMSONS MARKETING PVT LTD Vs. M/S EXPO MEDIA DEVELOPERS PVT LTD

Total Days spent : 41
Case No.: 2027/22 Caseld: 2512M15848 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:00:00 PM
TARUN KUMAR Vs. PRITI KUMARI

Total Days spent : 41
Case No.: 24/2024 Caseld: 2508M08997 Referring Judge : Ms. Upasana Satija, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
DINESH KUMAR Vs. AJAY KUMAR

Total Days spent : 174
Total: 9
Mediator : Sh. J.S. Kalra, Advocate
Case No.: 887/23 Caseld: 2511M14821 Referring Judge : Ms. Shaina Goyal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 AM
NEERU Vs. CHHOTE @ KISHORE

Total Days spent : 69
Case No.: 628/24 Caseld: 2512M15305 Referring Judge : Sh. Sachin Sood, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:30:00 PM
GULZAR QURESHI Vs. PREETI SHARMA

Total Days spent : 55
Case No.:  5109/24 Caseld: 2511M14517 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
M/S VINTAGE CREDIT & LEASING Vs. YOGENDER KUMAR SHARMA

Total Days spent : 76
Case No.: 287/23 Caseld: 2512M15310 Referring Judge : Ms. Sayesha Chadha, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 1:00:00 PM
STATE Vs. GUPREET SINGH

Total Days spent : 55
Case No.: 686/24 Caseld: 2512M15293 Referring Judge : Sh. Neeraj Sharma, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:00:00 PM
PRAKASH KAUR Vs. AVTAR SINGH

Total Days spent : 55
Case No.: 225/25 Caseld: 2512M15890 Referring Judge : Sh. Anshul Mehta, DJS
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Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:30:00 PM
RL GULATI Vs. ANIL MAHAJAN

Total Days spent : 41
Case No.:  1324/24 Caseld: 2509M13025 Referring Judge : Sh. Rinku Jain, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:30:00 PM
ASRAF KHAN Vs. ARSHAD KHAN

Total Days spent : 125
Case No.: 991/24 Caseld: 2601M00122 Referring Judge : Sh. Sumeet Anand, DHJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:30:00 PM
AVDESH KUMAR Vs. MEENA

Total Days spent : 20
Case No.:  108/21 Caseld: 2601M00204 Referring Judge : Sh. Rangat Ghirra, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:30:00 PM
STATE Vs. ASHOK KUMAR ARORA

Total Days spent : 20
Case No.:  234/24 Caseld: 2512M15824 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
M/S SHRIRAM FINANCE LTD Vs. CHARAN SINGH

Total Days spent : 41
Case No.: 772/25 Caseld: 2511M14496 Referring Judge : Sh. Anil Kumar Sisodia, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 3:00:00 PM
LEVIS STRAUSS & CO Vs. ASHOK KUMAR

Total Days spent : 76
Total : 11
Mediator : Sh. Mukesh Kumar Gupta, DHJS
Case No.:  8930/19 Caseld: 2512M15537 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
RAKESH KUMAR Vs. SUNSHINE INFRAHEIGHT PVT LTD

Total Days spent : 48
Case No.:  308/25 Caseld: 2512M15820 Referring Judge : Sh. Rakesh Kumar-1V, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 2:00:00 PM
BSES RPL Vs. RENU

Total Days spent : 41

Case No.: 973/24 Caseld: 2601M00144 Referring Judge : Ms. Gunjan Gupta, DHJS
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Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 2:00:00 PM
MURTI DEVI Vs. PANKAJ

Total Days spent : 20
Case No.:  910/23 Caseld: 2512M15532 Referring Judge : Sh. Rakesh Kumar-1V, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 2:00:00 PM
BSES RPL Vs. ROHIT

Total Days spent : 48
Case No.:  696/21 Caseld: 2510M13563 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
URMILA BATRA Vs. DEEPAK GROVER

Total Days spent : 111
Case No.:  695/21 Caseld: 2510M13564 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
RAJESH BHATIA Vs. DEEPAK GROVER

Total Days spent : 111
Case No.: 1270/24 Caseld: 2511M14827 Referring Judge : Sh. Rakesh Kumar-1V, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 2:00:00 PM
BSES RPL Vs. SUBHASH

Total Days spent : 69
Case No.: 1027/23 Caseld: 2511M14828 Referring Judge : Sh. Rakesh Kumar-lV, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 2:00:00 PM
BSES RPL Vs. SURENDER KAUR

Total Days spent : 69
Case No.:  733/24 Caseld: 2511M15067 Referring Judge : Sh. Rakesh Kumar-IV, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 2:00:00 PM
BSES RPL Vs. VINOD PANDEY

Total Days spent : 63
Case No.:  457/2020 Caseld: 2511M14493 Referring Judge : Sh. Rakesh Kumar-lV, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 2:00:00 PM
BSES RPL Vs. SUDESH

Total Days spent : 76
Case No.:  655/22 Caseld: 2601M00353 Referring Judge : Ms. Alka Singh, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:30:00 PM
ANUPAMA NAGPAL Vs. DARSHAN SINGH CHAWLA

Total Days spent : 13
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Case No.: 18/22 Caseld: 2511M14849 Referring Judge : Sh. Shiv Kumar, DHJS
Case Type : PROBATE : PROBATE CASE Hearing Time : 2:30:00 PM
ANUPAMA NAGPAL Vs. STATE & ORS

Total Days spent : 69
Total : 12
Mediator : Sh. Pawan Kawrani, Advocate
Case No.: 9602/16 Caseld: 2512M15819 Referring Judge : Ms. Susheel Bala Dagar, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
KISHAN LAL Vs. MAN MOHAN

Total Days spent : 41
Case No.:  772/25 Caseld: 2512M15880 Referring Judge : Sh. Anil Kumar Sisodia, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:30:00 PM
LEVI STRAUSS & CO Vs. HARINANDAN SHAH

Total Days spent : 41
Case No.: 117/25 Caseld: 2601M00726 Referring Judge : Sh. Anil Kumar Sisodia, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:15:00 PM
VANSH KHURANA Vs. M/S G7 WELLNESS SPA

Total Days spent : 6
Case No.: 445/24 Caseld: 2512M15825 Referring Judge : Ms. Richa Sharma, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:15:00 PM
M/S OMSONS MARKETING PVT LTD Vs. M/S RADINTON TRADEX PVTLTD

Total Days spent : 41
Case No.: 447/24 Caseld: 2512M15823 Referring Judge : Ms. Richa Sharma, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:15:00 PM
M/S OMSONS MARKETING PVT LTD Vs. M/S PIONEER GEL PVT LTD & ORS

Total Days spent : 41
Case No.: 9732/21 Caseld: 2601M00134 Referring Judge : Ms. Aradhana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:15:00 PM
M/S MOUNT ESSENCE Vs. M/S KRISHNA KHADI GRAMUDYOG

Total Days spent : 20
Case No.: 115/24 Caseld: 2511M14833 Referring Judge : Sh. Shiv Kumar, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:30:00 PM
PRATEEK YADAV Vs. SUMAN YADAV & ORS

Total Days spent : 69
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Case No.: 872/25 Caseld: 2512M15299 Referring Judge : Sh. Gopal Singh Chauhan, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 3:00:00 PM
SUDHA AHLUWALIA Vs. RAKESH KUMAR AHLUWALIA

Total Days spent : 55
Total: 8

Mediator : Sh. Preetjit Singh, Advocate

Case No.:  9409/22 Caseld: 2509M13023 Referring Judge : Ms. Pooja Suhag, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
ABDUL KAYYUM ANSARI Vs. VINAY

Total Days spent : 125
Case No.:  9408/22 Caseld: 2509M13022 Referring Judge : Ms. Pooja Suhag, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
ABDUL KAYYUM ANSARI Vs. VINAY

Total Days spent : 125
Case No.:  385/22 Caseld: 2511M15011 Referring Judge : Sh. Lalit Kumar, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 PM
JAl AMBEY APPAREL PVT LTD Vs. M/S ARCHITECTURE COMBINE

Total Days spent : 62
Case No.: 3650/24 Caseld: 2512M15842 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
M/S TANMAY TRADERS Vs. M/S SLN POWER SOLUTIONS

Total Days spent : 41
Case No.: 683/23 Caseld: 2511M14846 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
CHAMPA Vs. BHARAT & ORS

Total Days spent : 69
Case No.: 684/23 Caseld: 2511M14847 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
ASHA Vs. RAJU

Total Days spent : 69
Case No.: 1067/25 Caseld: 2601M00671 Referring Judge : Sh. Sanjeev Kumar Malhotra, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:15:00 PM
M/S DELHI PRINTING & PUBLISHING COMPANY Vs. M/S APSK PRODUCTION & ENTERTAINMENT PVT LTD

Total Days spent : 6
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Case No.: 3206/23 Caseld: 2510M14018 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
CITY PROMOTER & BUILDWELL PVT LTD Vs. SAXENA MARINE TECH PVT LTD

Total Days spent : 90
Total: 8
Mediator : Sh. Rajesh Gupta, Advocate
Case No.: 2564/25 Caseld: 2601M00665 Referring Judge : Ms. Hala Quamar, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 PM
M/S GURUSHARAN CHIT FUND PVT LTD Vs. VIPIN GUPTA

Total Days spent : 6
Case No.: 264/19 Caseld: 2512M15308 Referring Judge : Sh. Ankit Karan Singh, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
STATE Vs. PAWAN

Total Days spent : 55
Case No.: 572/21 Caseld: 2512M15407 Referring Judge : Sh. Ankit Karan Singh, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
MURTI DEVI Vs. DEEPAK

Total Days spent : 55
Case No.:  8220/19 Caseld: 2601M00728 Referring Judge : Ms. Surabhi Sethi, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
HDFC BANK LTD Vs. TAJ RAZA ANISH BHOLA

Total Days spent : 6
Case No.: 112/20 Caseld: 2601M00141 Referring Judge : Ms. Komal, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 3:00:00 PM
STATE Vs. ANIL MITHAS

Total Days spent : 20
Case No.: 1536/25 Caseld: 2601M00648 Referring Judge : Ms. Aayushi Saxena, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 3:00:00 PM
M/S COZIER ENTERPRSIES Vs. TANISHQ CHOPRA

Total Days spent : 6

Total: 6

Mediator : Sh. Rajesh Sharma, Advocate

Case No.: 10582/16 Caseld: 2601M00413 Referring Judge : Sh. Arvind Bansal, DHJS
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Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
PRAVEEN KUMAR Vs. KHEMCHAND BANSAL

Total Days spent : 13
Case No.: 70/2016 Caseld: 2601M00725 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
BATRA NOVELTIES Vs. ANUJ SHARMA

Total Days spent : 6
Case No.: 1617/24 Caseld: 2601M00136 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 3:00:00 PM
PAYAL Vs. RAHUL VERMA

Total Days spent : 20
Total: 3
Mediator : Sh. Rakesh Kumar Gupta, Advocate
Case No.: 1098/25 Caseld: 2512M15898 Referring Judge : Sh. Sunil Khatri, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
AJIT SINGH Vs. ADESH GUPTA HUF

Total Days spent : 39
Case No.: 2129/24 Caseld: 2512M16000 Referring Judge : Sh. Aakash Sharma, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
FIROZA BEGUM Vs. UJAGAR SINGH

Total Days spent : 39
Total : 2
Mediator : Sh. Satyabrata Panda, DHJS
Case No.: 10881/25 Case ld: 2601M00554 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
ABID AHMAD Vs. NET WORLD

Total Days spent : 8
Case No.: 15813/25 Caseld: 2601M00555 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
ABID AHMAD Vs. NET WORLD

Total Days spent : 8
Case No.: 15810/25 Caseld: 2601MO00556 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
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ABID AHMAD Vs. NET WORLD

Total Days spent : 8
Total: 3
Mediator : Sh. Suneet Nagpal, Advocate
Case No.:  1405/23 Caseld: 2601M00657 Referring Judge : Sh. Aakash Sharma, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:30:00 AM
RAVI NARAIN Vs. KAPIL GUPTA

Total Days spent : 6
Case No.: 32/25 Caseld: 2512M15516 Referring Judge : Sh. Abhishek Srivastava, DHJS
Case Type : PROBATE : PROBATE CASE Hearing Time : 12:00:00 PM
VIKAS SRIVASTAVA Vs. THE STATE

Total Days spent : 48
Case No.:  3026/24 Caseld: 2512M15323 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. SANJAY

Total Days spent : 55
Case No.: 8238/23 Caseld: 2510M13351 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
SHRIRAM FINANCE LTD Vs. VISHAL LUTHRA

Total Days spent : 111
Case No.:  46/25 Caseld: 2511M14830 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
JYOTI GOYAL Vs. AASHISH GOYAL & ORS

Total Days spent : 69
Case No.:  1800/24 Caseld: 2511M15025 Referring Judge : Ms. Richa Sharma, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:30:00 PM
GURMEET SINGH Vs. RAMINDER KAUR

Total Days spent : 62
Case No.:  8304/23 Caseld: 2509M12401 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
SHRIRAM FINANCE LTD Vs. MOHD IBRAHIM

Total Days spent : 139
Case No.: 521/19 Caseld: 2510M14001 Referring Judge : Sh. Manoj Kumar Sharma, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:30:00 PM
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KAMESHWARI DEVI Vs. SUNEHRI DEVI

Total Days spent : 90
Case No.: 3433/23 Caseld: 2512M15891 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
SONIA Vs. MANMEET SINGH

Total Days spent : 41
Case No.: 3432/23 Caseld: 2512M15881 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
SARABJEET SINGH Vs. MANMEET SINGH

Total Days spent : 41
Total : 10
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